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GOVERNMENT OF INDIA
MINISTRY OF SHIPPING

LOK SABHA
UNSTARRED QUESTION NO.1954
TO BE ANSWERED ON 10" DECEMBER, 2015
DEVELOPMENT OF SHIPPING INDUSTRY
SHRI NALIN KUMAR KATEEL:
SHRI B.N. CHANDRAPPA:
SHRI D.K. SURESH:

Will the Minister of SHIPPING be pleased to state:

whether the Government proposes to explore the new opportunities in the
development of Shipping Industry;

(b) if so, the details thereof;

()

the initiatives taken by the Government to develop shipping industry;

(d) whether the Government has set any targets in this regard; and

(€)

if so, the details thereof?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF SHIPPING
(SHRI PON. RADHAKRISHNAN)

(a)to(e):The Government is committed to the sustainable development of Indian shipping

industry.In order to make the Indian shipping industry attractive and more
competitive, the Government has exempted Customs and Excise Duty leviable on
bunker fuels used in Indian flag vessels for transportation of mix of EXIM, domestic
and empty containers between two or more ports in India. In the Union Budget
2015-16, Government has brought in a uniform abatement of service tax for
transportation of goods by rail, road and sea vessels. Indian shipping industry has
been provided cargo support through Right of First Refusal (RoFR). Besides this,
Government has taken a policy decision to allow shipping enterprises based in India
to acquire ships abroad and also flag them in the country of their convenience. Asa
step towards promoting “Ease of Doing Business”, methodology for computation of
period of stay of seafarers in India has been redefined. The period of stay in India
henceforth will be counted from the date entered into the Continuous Discharge
Certificate (CDC) in respect of joining the ship by the said individual and ending on
the date entered into the CDC in respect of signing off by that individual from the
ship. Online payment of light dues has been operationalized for container ships.
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